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I, the Chairman of the Committee 011 Private Members" Bills and Resolutions, 
baving been authorised by the Commitw.- to present the Report on their behalf, 
present this FJfIlll Report. 

2. The Committee met on 19 August, 1985 for chissification and allocation of 
time for discussion of Bills (vide Appendix) uD"er clauses (b) aDd (e) of rule 
294( I) of the Rules of Procedure .. 

Classification and allocation Of time to Bills . 

3. The Committee considered ~on mld allocation of time to nine BiDs 
specified in Alppendix. 

4. After considering all aspects of the Bills, the Committee recommend that 
(i) the Constitution (.Amendment) :ooI, 1985 <Insertion of new Part XA) by 
'shri Ananda PatJbak: and (ii) the PaymeDt of UnemploytnentAllowance Bill, 
1985 by Prof. P. J. Kurien, be placed in category 'A' and all the remaining 
seven Bills be placed in category 'B'. The Conunittee reconunend 
allocation of time for each of the Bills as shown In column 5 of the 
Appendix. 

Recommendations 

5. The Committee recommend that the classification and allocation df 
time to Bills by the Committee, as shown in the Appendix, Qe agreed to 
by the House. 

NEW DELHI; 
19 August, 1985 
28 Sravana, 1907 (Sakaj-

M. lHAMBI DURAl, 
C!wirman, 

Committee on Priv~te Member~ 
Bills and Resolutions. 



APPElfDIX 

SI. 
No. 

Name of the Bill and the 
member-in-charge 

Bill No. 

2 3 

ll. The Co~stitution (A1Ue1Idment) Bill, Igli5 64 of 1985 
(lnurlion of _ ot1i&ll 4IIB, It&.) by Shri 
K. Ram"lmurthy. 

3. The Coot.titution (Amendment) Bill,1985 ,8 of 1985 
(.A.llUndllllld Df ortide 324, .1&.) by Shri 
K. Ramamurthy. 

4. The Farmers a/.d AfJricultural Workers 96 of 1985 
Benefit Fund ~ill, 1985 by Shri K. Ram"!-
murthy. 

5. The Public Offi~s (Filt'tion of Public log of 1985 
HolidlYB and Working Hours) Bill, 1985 
by Shri K. R:1msmurthy. 

6. The Constitution (AU1eDdment) Bill, 1985 122 of 1985 
(11UlFfion Df MIIJ PO" X.A.) by Shri Ananda 
Pathak. 

,. The Financinl( of Elections by thr State 
Bill, 1985 by Prof. P.J. Kurien. 

8. The Payment of Unemployment Allowance ISO of 1985 
Bill, 1985 bv Prof. P.J. Kurien. 

!l. The T,."nsport ~cel Servi~ Work--rs Ilg of Ig85 
Welfal't." Bill, 1985 by Shri ~ioy Biswps. 
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